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Vigilance Cases Pending Against 
Employees of C. P. W. D. and Land 

Develop_nt Office 

777. SHRI S. D. SOMASUNDARAM: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) whether it is a fact that vigilance 
cases against the employees of C. P. W. 
D. and Land and Development Office, 
New Delhi arc pending finalisation for 
more than eight years; 

(b) if so, the number of slIch cases; 

(e) the rcasons for the delay; and 

(u) the steps proposed to be taken to 
eXf'edite their disposal? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI K. K. SHAH): (a) to (d). 
The information is being collected and will 
be laid on the Table of the House. 
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Industrial Finance Corporation 

779. SHRI K. LAKKAPPA : 
SHRIA. SREEDHARAN 
DR. SUSHI LA NA YAR : 

Will the Minister of FINANCE be 
pleased to state: 

(a) the amount of loss which the 
Industrial Finance Corporation have 
suffered since its inception, year-wise, on 
account of irregularities, thefts and stock 
shortages; 

(b) whether the matter was looked in-
to and if so, the result thereof; and 

(c) the steps taken by Government to 
find out the drawbacks and to bring about 
impr\1vements in the working? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI): (a) to (c). The Indu-
strial Finance Corporation of India is an 
all India Financial Institution which gives 
financial assistance to the industrial 
concerns in the country. It is neither a 
commercial nor an industrial undertaking. 
As such it maintains only stocks of certain 
stationery articles, furnitures, typewriters, 
office cycles, motor vehicles etc. Since 
the inception of the Corporation in July, 
1948 there has been only one case of loss 
of an office cycle by theft tn February, 
1960. After making the necessary 
enquIry, the Corporation wrote off a sum 
of Rs. 100/- out of the written down value 




